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Order dated 23.09.2016 

CP No. 85(ND)/2015 Shri Rupendra Singh Rawat & Ors. Vs.  

Haldwani Dgital Services Pvt. Ltd & Ors.  

A proxy representation is made for petitioners that still the 

matter is in the process of settlement. We are not inclined to grant 

any more adjournments on the pretext that settlement process is 

going on. As today both sides are remaining absent and the Bench 

and has not apprised of the status of the settlement/compromise, it 

is recorded that pleadings are completed. The matter is now listed 

for final hearing on 05.10.2016. 

List the matter on 05.10.2016. 

SH.VSR AV MHANI (Judicial Member) 

or 

SH. H.P. CHATU' v' DI (Judicial Member) 

Dated 23.09.2016 
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